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minute, Sir. Please.

MR. CHAIRMAN: Okay, you have only last one minute to speak.
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MR. CHAIRMAN: Please take your seat. ..(Interruptions)..
SHRI SAMIK BHATTACHARYA: Sir, | want to conclude. Please give me one minute.

MR. CHAIRMAN: Now, time is over please. Thank you, Samik Bhattacharyayji.
...(Interruptions)... Now, Dola Senji will have the last word. You have half-a-minute to
speak.
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The Boilers Bill, 2024

MR. CHAIRMAN: Now, Bill for introduction. Shri Piyush Goyal to move for leave to
introduce the Boilers Bill, 2024.

THE MINISTER OF COMMERCE AND INDUSTRY (SHRI PIYUSH GOYAL): Sir, |
move for leave to introduce a Bill to provide for the regulation of boilers, safety of life
and property of persons from the danger of explosions of steam-boilers and for
uniformity in registration and inspection during manufacture, erection and use of
boilers in the country and for matters connected therewith or incidental thereto.

The question was put and the motion was adopted.

SHRI PIYUSH GOYAL: Sir, | introduce the Bill.
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